I 4. ST.u.- 33004/99 REGD. No. D. L.-33004/99

R £ 5194
Che Gazette of India

1.5, -TH.TH.-31.-12082023-248082
CG-M H-E-12082023-248082

ETETIOT
EXTRAORDINARY
AT | —Eve 3—3I9-T@7E (i)
PART I1—Section 3—Sub-section (ii)

grfee T THfAT
PUBLISHED BY AUTHORITY

|. 3463] TS RaeelY, arffaTe, STET 12, 2023/5T9T 21, 1945
No. 3463] NEW DELHI, SATURDAY, AUGUST 12, 2023/SHRAVANA 21, 1945
I WA
gfs=w e (FRwior gree)

Has, 12 =T, 2023

FT.IT. 3622(3).—FvalT TLHIL, 7 ¥ AT, 1989 (1989 T 24), Ua ¥oa (Felrerd) Afafazs
2008 (2008 =T 11) (& Ta7 T8+ TLATT I ATATHIH F T 73T 8) T & 20 ‘F ¥ ITLTT (1) F e
STTEY, T % TSI, STETETT 907 |1, @ve 3, Iuave (I1) 9@ 6 S 2023 F THTTAT ST TEHhTT & F
HATAT (Yod d78) HT Afef==aa @& F1.ar. 2499 (31) I 6 7 2023 (R =88 T89% T47d 3
srferfae #2777 g, FT S AfAHAw & Iuraes aqger 7 AfAfEy 9 &, qervwe asr @y @
TRATSHAT AT, THA-TAATH I 0T TRATSHAT o AT, ST, e 3fiT Y= & [ofT sraferd
&, T 1 T TSI el o ST9r =hl =y v o,

AT, I AT 7 AT I ATARTT &t a2 20%F ¥ 37T (4) F 7efe < mmm= o=
sata s v (R, o (@), ez (@), g vRew (B9)7, carea adw
(FE=Y)”, “mrerar =2 (Redt)”, “tht I (3RshY)” & “aferer (Red)” & % &erdex Ua qeqq stfashmr e
TAATH ZTT, A 10 ST 2023 TE 11 7 2023 T TR 63T 3T T,

5224 G1/2023 @)
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ST, UTH AFEET Y A=t § FiE ot S IT7 T2i g0 2 3 ITH aS=ar A # 9
Aot T AT o ST 943 B

I, T TR 0 o= Fohel T S T et 9T T2l go &;

e, 56 srfarfeee &t T 20 it ITETRT (1) F SAAEIO H qEH JTCEHRT 7 AT e Fe
TCHTT FT 1T T

A AT ol TLHTL, TAH TR F ITH (XA1E & TTH g1 9T ST 3 ATSHIT Fit 17 20 Fir
STLTT (1) FTT T&T TRAT HT TIRT Fd gU, T FTUT Fal g o6 289 3uTaes e+t # e g+
&t YA & forw orfSia &t siosf;

T Tg T g T3 Sh AT+ 3 &m<T 20F o ITIRT (2) F ATELT F T =FTI0T FAT ¢
o TroToe 7 =& AfArg=ET o TR S U T 3T aag=T # ARty iy aft e § g5 g
¥ AT § areitha = & AR & S |

LA
e TROT 5T o TAATH fored § T9rT ¥ IR 27 THF-TqaTH g a0 TRI ST & forT fsia
T ST ATeAT W T SEAAT AT 39 e d |1erg faae |

JedIa ; fAeer 79 ; aeeEsT

q. | 998 | @ | e i 7 EIRGE I ¥ wrfers &1 T/ Raas et
7. e | THT & 9T
ZER] it/
FF ) | afEtE
01| 16 | 4411 | 0.039 et T TE 1 sfaer gd AT gegare S s

FEATAE A — FTE, | A
1

02| 16 | 4412 0.017 it | I 1 T FeuE - | gAY saere fUar st
1

03 16 454 0.040 it FqA I —1 foramTerr foar Freafi=w
TR 0.096
g : faerer amw : sgRamreht
:' TAE. | GEHT AT m ﬁﬁg—?’/w{ EIRG RN R R A "?jr/f?‘?@' =t
' (ZFTT H) =T
01| 18 63/1 0.008 Rifr ST AT T, s e
THAR

02| 18 63/2 0.014 IEIEE) - et fodr THEE
03| 18 63/3 0.008 IBIEE] - ArRTer AT THEw
04| 18 66/3 0.004 G} - FrererTer foaT gaersr
05| 18 66/4 0.030 G} - FATAT AT gEers
06| 18 69/2 0.040 IBIEE] - JHATT Tt FTErAT

TR 0.104
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HTLT =T TSI AT

T ; fOa=eT a1 © SsEET FREr

ST s

T lwaz | T | e | S R T 0 =
' (FFea ®) srtef=ra
01| 53 | 2941 0.204 fifra TAFT AT grefere faar e fig
02| 53 | 29412 0.240 fifr - grefere e wrer fig
03| 53 295/1 0.205 fatea - anpiEE foar S g (ga)
04| 53 295/2 0.150 fatea - o< g foar s g
ATATE 40 [T 20 oI
10 e 1 % B,
14- Fage & qTer, 13-
AT F Fre 91, 1-
05| 53 290 0.270 it A FTUE, 4 @ | Fawe fUar g
T I, 5- GTET G
g, 1- froet =1 Frer
TE, 2- TAFT 1000
e T
T TgT 9 reTs 3. 30
06 | 53 | 285/1/1 0.131 e e 80 e FFaTE30 | TR fUaT q= T
| fafes 92 q97er 35
30 3T F qTe, 2-
g, 2- HraTed, 3-
07| 53 | 285/1/2 0.170 IEIEE) STHEe, 1- 1<, 1- | TR0 FaT aererrer
TAHIET FT UE, 39-
Fegd A1S a8 ure
5- T, 2-TTeT, 1-
TIT, 3-Tehtored HT
08| 53 285/2 0.320 it FET UL, 1- TEH UEICRECISHEIR
1100 e 22T
FIE T et
09| 53 284/3 0.142 it TAFT AT FIFA LT | FoA 9T TAT
10| 53 | 284/1/1 0.040 BIEK] - Faerer foar FA
11| 53 | 284/1/2 0.050 EIEE] TAFET AT T&eTe AT e
12| 53 274/1 0.189 IBIEK] - Freraerw foar wrefrem
13| 53 274/2 0.190 [EIEE] - TFTAT T T THALH
14 | 53 275/1 0.056 B - ArETeTe foaT MrfaeaT
15| 53 275/2 0.056 B - AT OaT e
TAET =T T2 250
i, 13- 99 F Ug, 2-
AT |, 4- oWET, 6-
16| 53 | 272/2/3 | 0.470 Rifr 2T, 2| e P e
ARET, 13-4, 9-
gTET, 6- Fienr, 2-

e, 8- T, 337
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. HaoTel thdellel <€ QTﬁ_dT
17| 53 272/1 0.030 EIEE] TAET =TT 2 B T
18 | 53 2711 0.010 EIEE) - quw
19| 53 271/2 0.010 it - gTETe foar 71
20 | 53 | 240/667 0.030 e - iz fiig AT At
21| 53 238 0.020 it - TorgrE AT STy
22| 53 237 0.010 it TAFT AT FIFS AT | Torgre foar Sy
23| 53 233 0.020 it - HEIAETE AT TR
24| 53 232 0.100 EIEE) TAFT AT CRIEIFEEIRIFE I
AETE ST AFAT FO0TETS
25| 53 231/3 0.115 e - ATTHATE TegaTe GATATS AT
1< AT =TT
26| 53 231/2 0.130 et - TR foaT AT
27| 53 284/2 0.050 e - grerT foaT i (ga)
ThT 3.408

[®7. . £ —31if%a E 259252-18]
TAFAT A, T Arwar/ [avor-i|

MINISTRY OF RAILWAYS
Western Railway (Construction Organization)
NOTIFICATION
Mumbai, the 12th August, 2023

S.0. 3622(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 2499 (E) dated the 6 June 2023 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section (ii), dated the 6 June 2023 (hereinafter referred to as the said notification) and issued under sub-
section (1) of section 20 (A) of the Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the
Central Government declares its intention to acquire the land specified in the schedule annexed to the said notification
for the purpose of execution, maintenance, management and operation of Special Railway Project, namely Nimach-
Ratlam Doubling Project in the State of Madhya Pradesh;

And whereas, the substance of the said notification was published in daily newspapers namely “Raj Express
(Hindi)”, “Prasaran (Hindi)”, “Singham Times (Hindi)”, “Dashpur Express (Hindi)”, “Malav Darshan (Hindi)”,
Malwa Today (Hindi), Free Press (English) and “Patrika (Hindi)” on 10 June 2023 and 11 June 2023 by Additional
Collector and Competent Authority, Ratlam (M.P.) under sub section (4) of section 20A of the said act;

And whereas, for Manankheda and Lasudiyanathi village of Ratlam District, no objection received to the
Additional Collector and Competent Authority, Ratlam (M.P.); And the objections received in village Badayla
Chaurasi have been resolved by Competent Authority;

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central government free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway

Project — “Nimach-Ratlam Doubling Project” in Ratlam District in the State of Madhya Pradesh.
Tabhsil: Piploda Village: Manankheda

Area of
Land to Type of
Sl P.H. Khasara Land
be - Assets Name of landowner/Interested Person
No. No. No. : Irrigated/
acquired Unirrigated
in Hact.
Khajur Tree—
01 16 441/1 0.039 Irrigated 1, Adva Tre:e Ac_jitya Harsh Father Indrakumar Caste
-1 ,Karanj Jain Etc.
Tree—1
Neem Tree — 1 .
02 | 16 44172 0.017 Irigated | & Karanj Tree | Harinarayan Bhanwarlal Father
1 Mangilal
03 16 454 0.040 Irrigated Babul Tree — 1 | Shivnarayan Father Laxmichand
Total 0.096
Tahsil: Piploda
Village: Lasudiyanathi
ey | et
Sl P.H. Khasara Land
be - Assets Name of landowner/Interested Person
No. No. No. : Irrigated/
a}cqwred Unirrigated
in Hact.
01 18 63/1 0.008 Irrigated Nil Shantibai Beva Ramchandra, Chandabai Father
Ramchandra
02 18 63/2 0.014 Irrigated Nil Lakshminarayan Father Ramchandra
03 18 63/3 0.008 Irrigated Nil Omprakash Father Ramchandra
04 18 66/3 0.004 Irrigated Nil Kishanlal Father Hansraj
05 18 66/4 0.030 Irrigated Nil Bhawarlal Father Hansraj
06 18 69/2 0.040 Irrigated Nil Premlata Husband Badrilal
Total 0.104
Tabhsil: Piploda Village: Barayala Chourasi
e | et
Sl P.H. Khasara be Land Assets Name of landowner/Interested
No. No. No. : Irrigated/ Person
a_lcquwed Unirrigated
in Hact.
01 53 204/1 0.204 Irrigated Tubev(\éeé)lrluij?tilzlrj]nning Sher Singh Father Narayan Singh
02 53 294/2 0.240 Irrigated Nil Sher Singh Father Narayan Singh
03 | 53 205/1 | 0.205 Irrigated Nil Nagusingh Father Unkar Singh
(Deceased)
04 53 295/2 0.150 Irrigated Nil Ishwar Singh Father Unkar Singh
Pond 40x20x10 feet
1/2 part, 14-
Jackfruit plants, 13-
Small Mango plants,
05 | 53 290 0270 | Irrigated & Babul yroera. | Bankat Father Hiralal
Khakhra small tree,
1- Peepal small tree,
2- tube well depth
1000 feet
Pakka House width
06 53 285/1/1 0.131 Irrigated 3'3]% ;eleécl)etr:)ggéBO Satyanarayan Father Pannalal
different trees and




THE GAZETTE OF INDIA

: EXTRAORDINARY

[PART II—SEC. 3(ii)]

plants
30 Mango plants, 2-
Lemon, 2- Sitaphal,
. 3-Jamphal, 1- Bor,
07 53 285/1/2 0.170 Irrigated 1- Gulmohar tree, Prakash Father Pannalal
39- Jackfruit small
plants
5- Babul, 2-Khejda,
1- Berry, 3-Big
. Eucalyptus tree, 1-
08 53 285/2 0.320 Irrigated Tube well depth Durgalal Father Jagannath
1100 feet
combination hole
. Tubewell in Running
09 53 284/3 0.142 Irrigated Combination Kachru Father Panna
10 53 284/1/1 0.040 Irrigated Nil Nandlal Father Kaniram
. Tubewell in Running .
11 53 284/1/2 0.050 Irrigated Condition Bherulal Father Kaniram
12 53 274/1 0.189 Irrigated Nil Daulatram Father Kashiram
13 53 27412 0.190 Irrigated Nil Shankarlal Adopted Son Amtram
14 53 275/1 0.056 Irrigated Nil Nanalal Father Govindram
15 53 275/2 0.056 Irrigated Nil Parmanand Father Govindram
Tubewell running
Condition depth 250
feet, 13- Mango
trees, 2- Imli, 4-
Guava, 6- Bamboo,
16 53 272/2/3 0.470 Irrigated 2- Lemon, 2- Radheshyam Father Bhagirath
Sagwan, 13- Babul,
9- Khakhra, 6-
Eucalyptus, 2-
Neem, 8- banana, 3-
berry
. 2 Tubewell in Bherulal Fatelal Dasaratha
17 53 27211 0.030 Irrigated Running Condition | Mukesh Father Ramchandra
. . Ganpatlal Ishwarlal Sitabai
18 53 271/1 0.010 Irrigated Nil Gangabai Father Bhagirath
19 53 27112 0.010 Irrigated Nil Hiralal Father Magu
20 | 53 | 2400667 | 0.030 Irrigated Nil gﬁ{;ﬂdra Singh Father Narayan
21 53 238 0.020 Irrigated Nil Ranchhod Father Jagannath
: Tubewell in Running
22 53 237 0.010 Irrigated Combination Ranchhod Father Jagannath
23 53 233 0.020 Irrigated Nil Sampatbai Beva Ganeshram
24 | 53 232 0.100 Irrigated | " uoewell in Running | g0 inai Beva Mohanlal
Condition
Magubai Beva Champalal
. . Krishnabai Badambai Gendubai
25 53 231/3 0.115 Irrigated Nil Sumabai Savita Bai Father
Champalal
26 53 23112 0.130 Irrigated Nil Ramprasad Father Nagulal
. Nil Dhanna Father Hariram
27 53 284/2 0.050 Irrigated (Deceased)
Total 3.408

[F. No. E-Office E 259252-18]

RAJKUMAR WANKHEDE, Chief Engineer (Construction) I11
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